Discussion on Statement by Home Minister Re, Incidents Chaitra 15, 1890 (Saka)
Relating to Harijans

centre should take over the administration of a state where such incidents take place frequently
and on a large-scale. In the end, if workers of a political party indulge in such activities and
atrocities in a certain arca and they continue their activities despite serious warnings from the
Government, the Branch of the party concerned should be declared illegal in the effected area.

Shri Molahu Prasad (Bansgaon): Sir, Harijans have been oppressed in this country
for hundreds of years. They always suffered at the hands of our society. They were never
allowed to progress. They were always denied human rights and deprived of opportunities to
rise in life. Even after twenty years of independence they are receiving barbarious treat-
ment from caste Hindus. Atrocities are being committed on them, Harijan women are being
rendered naked and led in procession.

It is deplorable that Harijans are meted out a stepmotherly treatment even in political
field. They are not appointed as Governors and Ambassadors which are important offices.
Even in union cabinet, they have not been given adequate representation. The Government
did never take any concrete and positive steps to solve the problems of Scheduled Castes and
Scheduled Tribes. It could even amend the constitution for the purpose.

The candidates of Scheduled Castes and Scheduled Tribes are neither taken in the Police
Force nor selected for administrative posts. Such incidents could be avoided and checked if these
people were provided jobs in the Police Force and were appointed on administrative posts.
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Shri Sadhu Ram (Phillaur): Harijans constitute a major portion of the total popula-
tion of the country, but still the Hindu community does not behave with them properly because
the people do not want these Harijans to prosper.

It is a matter of great shame that such things are happening in the country even after
20 years of independence. The Central Government should not leave the Harijans on the mercy
of State Governments. The Central Government should protect the back ward classes and if
necessary, the constitution may also be amended.

All the political parties should raise their voice against the atrocities being committed on
Harijans. Such type of literature which propagates that the Harijans are slaves, should be
banned.
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